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PAPERS LAID ON THE TABLE

AmmerArr (SmOND AMENDMENT)
Runes, 1978

THE MINISPTER OF TOURISM AND

CIVIL AVIATION (SHRI PURU.
SHOTTAM KAUSHIK): T beg to lxy
on the tadle a copy of the Aireraft
(Séeong Amendment) Rules, 1978
(Hwat ond English verdions) pub-
lished in Notification No. GSR. 10 in
Gawetle of Indig dated the 6th Janu
ury, 1979, under section 14K of the
mm mwm-::
expdinuiory nobe. maea!ht.mm
See -No. LAW4881779Y.
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CHEMICALg AND PHARMACEUTICALy COR-
FonATION oW INvia Lxdtivio, Niw Divag,
rou 1977-78, Exsont or Toasrtls Ans
Saryss Casaow Kaatiers (Ieasection)
Amor, RuLr, 1979 aAND ANNUAL Rx-'
PORTS For 1975-76 aAnp 1976-77 or

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE, CIVIL
SUPPLIEE AND CO-OPERATION
(SHRI ARIF BEG): I beg to lay on
the Table:—

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act; 1958:—

(i) Review by the Government
on the working of the State Chemi-
calgy wnd Pharmaceuticals Cor-
poration of India Limited New
Delhi for the year 187778,

. (ii) Annua] Report of the State
Chemicals ang Pharmaceuticals
Corporation of India Limited, New
Dethi, for the year 1977-78 along
with the Audited Accourits und the
comments of the Comptroller and
Auditor General thereon. [Placed
in Libarary. See No. LT-4002/79].

(2) A copy of the Export of Ro-
asted ang Salted Cashew Kernels
-(Inspection) Amendment Rules,
1979 (Hindi snd English versions)
published i Notification No. 8.0, 7
in Gazette of India dated the Oth’
Janumry, 1979, ander sub-section (3)
of section 17 of the Export (Quelity
Control and Inspection) Act, 1963
[Placed in Ltb'rary See No LT~
4903/791.

(3) A copy each of the following
papers (Hindi and English versions)
under sub-section (3) of section 22

read wﬂh stib-section (4) of sectidn .
19 of the Tobuceo Board Act, 1975:—

'rohm Beerd leﬂnmam :
for the; yote 1975476
together with Audited Accounts. .



(i) Avnual  Raepert of - the
Tobacco Board, Lakshmipuram
(Guntur) for the year 1976-77
together with Audited Aceounts.

(4) Two statement (Hindi and
English versions) regarding Review
on the working of the Board for the
year 1975-76 and 1976-77. ([Placed
in Library. See No. LT-4004/78}.

ANNUAL REPORT AND AUNT REPORT OF
ACCOUNTS OF NATIONAL - COOPERATIVE
UntoN orF INprA, New Dmimr ror
1977-18, AnnNual RERORT OF NATIONAL
CoopzraTivE DevELOPMENT CORPORA-
TION, New DrLur, ror 1977-78 amwp
ANRUAL RERORTS OF NATRONAL COUNCIL
FOR COOPERATIVE TRAINING, NEw Drtix
FOR 1976-77 AnD 1977-78 WITH AUDITED
ACCOUNTS

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE CIVIL,
SUPPLIES AND CO-OPERATION
(BHRI KRISHNA KUMAR GOYAL):
I beg to lay on the Table:—

(1) A copy of the Annual Report
(Hindi version) of the National Co-
operative Union of India New Delhi,
for the year 1977-78. [Placed in
Library. See No. LT-4005/791.

(2) A copy of the Audit Report
(Hindi ang English versions) on the
accounts of the National Cooperative
Union of India New Delhi, for the
year 1977-78. [Placed in Library.

" See No, LT-4006/79].

(8) A copy of the Annua] Report
(Hindi angd English versions) ‘of the
National Cooperative Development
Corporation, New Delhi, for the year
1977-78, under sub-section (8) of
gection 14 of the National Coopera-
tive Development Corporation Act,

-- 1982, [PMaced in Libmrv See No
LT- /19].

(4) A copy of the Annual Report
(Hindi and English versions) of the
National Council for Cooperative
Training, New Delhi, for the year
1076-T7 together with the Audited
Accounts. : {Placed in mew See
No. LT-4007/78).
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(5) A copy of the Annual Report.
(Hindi and English versions) of the
National Council for Cooperstive
Training, New Delhi, for the year
1977-78, together with the Audited
Accounts. {Placed in Library. See
No. LT-4007/791.

meamp——

PUBLIC ACCOUNTS COMMITTEE

BTATEMENTS

SHRI VIJAY KUMAR MALHOTEA
(South Delhi): I beg to lay on the-
Teble the following
(English and Hindj versions):

(1) Statement showing replies -of
Government to the recommendations
contained in Chapter V and the
action taken replies on the recom-
mendations made in Chapter I0f the-
Thirty-fifth Report of the Public
Accounts Committee (Sixth Lok
Sabha) regarding action taken by

Seventy-ninth Report  (Fifth Lok
Sabha) on Production of Pilio Virus
Vaccine.

(2) Statement ghowing final re-
plies of Government to the recom-
mentiong containeqd in the Chapter V
and the action taken replies on the
recommendations made in Chapter F
of the Forty-first Report of the-
Public Accounts Committee (Bixth
Lok Sabha) regarding action taken

ommenda-

by

tion contained in their Hundred
and Eighty-first Report (Fifth Lok
Sabha) on Emergency Agricultural’
Production Programme.
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